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Adulteration in loose mobil oil

2867. MISS SAROJ KHAPAR-
DE : Will the Minister of PETRO-
LEUM AND CHEMICALS be plea-
sed to state:

(a) whether Government have
received complaints about the adul-
teration in loose mobil oil dispensed
at the petrol pumps;

(b) whether the use of such loose
mobil oil has been found to cause
more pollution as compared to
the use of products like Super 2T/
2T Supreme, developed by the oil
industry in small pouches, specially
for two and three wheelers; and

(c) if so, whether Government
propose to make the use of such
products compulsory so as to reduce
pollution caused by vehicles ?

THE MINISTER OF PETRO-
LEUM AND CHEMICALS (SHRI
M. S. GURUPADASWAMY) : (a)
No specific complaint in this regard
has been received.

(b) The 2 T oils developed by the
oil companies for 2—3 wheelers,
increases engine efficiency besides
reducing pollution by ensuring better
combustion.

(c) While the oil companies are
promoting the use of 2T oils, there is
no proposal at present to make their
use compulsory.
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Hostel facilities for girl students in
Maulana Azad Medical College,
Delhi

2869. SHRI G. Y. KRISHNAN:
Will the Minister of HEALTH
AND FAMILY WELFARE be plea-
sed to state:

(a) whether there is acute shor-
tage of hostel facilities for girl
students in the Maulana Azad Medi-
cal College, Delhi ;
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(b) whether it is also a fact that
rooms in the new hostel block
constructed particularly for girl me-
dical students in the college is
allotted to male students or is kept
vacant;

(c) if so, what are the reasons
therefor; and

(d) what steps arc being taken
by the college authorities to provide
hostel rooms to the girl students ?

THE MINISTER OF STATE
OF THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
RASHEED MASOOD) : (a) Yes,
Sir.

(b) and (¢) Delhi Administration
has reported that the new hostel
block constructed for medical stu-
dents is meant for male students
and the same is occupied.

(d) According to Delhi Adminis-
tration, one portion of existing
Girls Hostel is being extended. As an
immediate measure, P.G. Men Hostel
is being vacated and the male-P.G.
Doctors are being accommodated
in Boys Hostel (Under graduate).
This P.G. Men-Hostel will then be
allotted to Girl students,
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Advice to Gujarat Government for
giving priority to Indian systems
of medicine

2871. SHRI VITHALBHAI M.
PATEL : Will the Minister of HEA-
LTH AND FAMILY WELFARE
be pleased to state:

(a) whether it is a fact that the
Central Government have advised
the State Government of Gujarat
to give priority to Ayurveda and
other indigenous systems of medi-

cines during the Eighth Plan period;
and

(b) if so, what action has been

taken by the Gujarat Government
in this regard ?

THE MINISTER OF STATE
OF THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
RASHEED MASOOD) : (a) and (b)
The National Health Policy lays



